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(i) Where tenants were refused 
permission to defend and con
test the cases and ex-parte 
eviction orders were passed 
by the trial courts

(ii) Where rents of the private
accommodation owned were 
less than Rs. 1,000 or Rs. 1,000 
to Rs. 2,000 and the Govern
ment servant were allowed 
to retain Government accom
modation under the revised 
house-owning rules at normal 
rates and at half the market 
rates, respectively.

(iii) Where it was in dispute whe
ther the building owned by 
Government servant was resi
dential or commercial.

(iv) Where the trial court depend
ed merely on affidavits or 
other types of evidence but not 
on both.

Grant to Members and Member- 
Secretory of I-C.S.S.R.

4240. SHRI DURGA CHAND: Will 
the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to state:

(a) the amount of grant given to 
each of the Members and Member- 
Secretary of the Governing Body of 
the Indian Council of Social Science 
Research during the last five years, 
year-wise;

(b) the criterion followed in giving 
grant to them; and

(c) whether any enquiry is being 
instituted in the matter; if so, with 
what results?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
CDR. PRATAP CHANDRA CHUN-

DER): (a) and (b). Like any other 
social scientist it ia open to a member 
of the I.C.S.S.R. to submit, a proposal 
for research to the Council which is 
considered on merit according to rules. 
No salary or honorarium is admissible 
to a member out of the grant for the 
project. A list showing the projects 
assigned to members together with 
the amounts therefor, during the last 5* 
years is laid on the Table of the House. 
[P Laced in Library. See No. LT- 
1919/78],
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(c) No Sir.

U.G.C. grants to universities and 
colleges In Orissa

4241. SHRI PABITRA MOHAN 
PRADHAN: Will the Minister o f 
EDUCATION, SOCIAL WELFARE 
AND CULTURE be pleased to state:

(a) the total amount grantei to the 
U.GC. during the financial years
1976-77 and 1977-78; and

(b) the U.G.C’s grants to the Orissa 
State and to the different Orissa Uni
versities and Orissa’s individual col
leges both Governmental and non* 
Government’

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(DR, PRATAP CHANDRA CHUN- 
DER): (a) Total grants released to 
the University Grants Commission in
1976-77 and 1977-78 were Rs. 7209.2* 
lakhs and Rs. 7747.50 lakhs respective
ly

(b) Grants released by the Uni
versity Grants Commission to the 
universities and their affiliated colleges 
in Orissa in 1976-77 and 1977-78 are 
indicated below:
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8L Name of the University 1976-77 1977-78
University Colleges University Colleges

1 Berhampur 

a Orissa Agricultural .

3 Sambalpur

4 Utkal .

Rs. Rs. Rs. Rs.

a9»*9»789* 38 6,05,931 65 41,77,82000 4.59.776*67

31,264-96 M M M

25.75.931* 49 4>75.°4»-76 10,08,71700 8,87,iGi*o»

38,36,773*55 n  ,45,787* 45 31,20,645*00 17,61,115* 70-

Information about the grants paid 
to the individual colleges in Orissa is 
being compiled by the U.G.C. and
will be laid on the Table of the Sabha 
in due course.
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